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Central Funds for MaJnteoance of 
Mabarashtra 80usJ1lI' Board Colonies, 

Bombay 

1904. SHRI SUBRAMANIAN SWA· 
MY: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 

REHABILITATION be pleased to 
state: 

(a) whether the Central Govern­
ment are aware that tenants of the 
Maharashtra Housing Board colonies 
in Bombay are suffering due to lack 
of maintenance and also to the 
absence of any ownership policy; 

(b) whether the Maharashtra Gov­
ernment has approached the Centre 
for funds fo.r maintenance and repairs 
at any time during the last three 
years; and 

(c) if so,. the details thereof? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) As per the report re­
ceived from the Maharashtra Govern­
ment. it is true that tenants of the 
Maharashtra Housing Board colonies 
are sutrering due to lack of main­
tenance_ However. the scheme for 
sale of tenements to the occupants 
has been finalised. 

(b) No. Sir. 

(c) Does not arise. 
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Management of Sugar Mills taken 
over by Government 

1907. SHRI B. K. NAIR: 

SHRI M. RAM GOPAL 
REDDY: 

Will the l\Iinister of AGRICULTURE 
AND IRRIGA TIOS be pleased to 
state: 

(a) the complete list, as of date, of 
the sugar mills the managements of 
which have been taken over by the 
Government under the new Act; 

(b) the arrears of cane prices 
owed by the respective managements 
to the cane-growers at the time of 
take over and the amounts, if anY, 
outstanding as of date; and 

(c) the steps taken by Government 
to realise from the managements the 
arrears owed and still outstanding? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU FIRA­
TAP SINGH): (a) and (b). The names 
of the sugar undertakings taken over 
by the Government and the amount of 
cane arrears owed by the respective 




